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RESUME OF WORK DONE BY EIGHTH LOK SABHA DURING THE
THIRTEENTH SESSION, FEBRUARY—MAY, 1989

1. DURATION OF SESSION

Date of Commencement —  21st February, 1989

Date of adjournment sine die —  *15th May, 1989

Date of Prorogation —  23rd May, 1989

Total number of days of Session — 84 days

Number of days of sittings — 49 days

Number of hours of sittings — 320 hours and 47 minutes

*The session was originally scheduled to conclude on Wednesday, the 10th May, 1989.
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3. The Financé Bill, 99

ing):
mptidn B consideration of the Bill, as reported by Joint Committee was discussed

ys) for 19A6-87

alongwith the Demands for. Excess Grangs (Raitwa:

:ogmuﬁmmmmmwuﬁmmmwof&mm«um;

“The motion for comsideration of the Bill was discussed
Ordinance, 1989 (Ordinance No. 1 of 1989).

*“The
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CENALELNS

SUMMARY

Bills pending at the end of the last session

Bills introduced

Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid on the Table

Bills passed by Rajya Sabha and returned by Lok Sabba with amendments
Bills returned by Rajya Sabha with amendments and laid on the Table
Bills passed

Bills negatived

Bills withdrawn

Bills part discussed

. Motions for adjournment of debate on Bills adopted

Bills referred to Select Committee

Bills referred to Joint Committee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills originating in and referred to Joint Committee

by Rajya Sabha in respect of which motion for concurrence
was adopted by Lok Sabha

Bills pending at the end of the Thirteen Session

vide para No. 2953 of Lok Sabha Bulletin-Part II,

dated 25th May, 1989

Nil

16
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SUMMARY
Bills pending at the end of Tweifth Session
Bills introduced
Bills—Motion for introduction negatived
Bills discussed
Bills withdrawn
Bills negatived
Bills removed from the Register of Pending Bills
Bills—Part-discussed

Bills pending at the end of the Thirtcenth Session vide
Pars No.2954 of Bulletin-Part II, dated 25.5.1989

13

316

Nil

Nil

Nil

342
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6. Situation arising owt of killings of large number of innocent persoms Prof. Purag Chaliha Shri Sontosh Mohan Dev 038
and imjurics to scveral others in the Raja Pokhri viflage of Assam

4.1

bordering Nagaland by armed miscreants coming across Nagaland and 21.4.1999
the sieps taken by the Governmest ia the matter.

7. Reported violation of agreement betwees tobacco cxporters/manufac- Shri Gopala Krishna Thota Shri Priya Ranjan Das Munshi 0 54
Elgiiiaﬂg

resulting in g_!.a.ln[-l.rn!lzﬁl.!? 25.4.1989
in .

8. Tardy implesscatation of .rnil!_u.!ﬂn:.lv Shri Harish Rawat Shri Chintamani Panigrahi
Level Commitsee set wp by the Governssest of Indis in 1983 1o go 26.4.1989
into the problems of cx-scrvicemen resulting in discontentment among o
them and the steps takea by the Governmest in the matter.
©).  Situstion arising owt of acute thortage of drisking water in various — — —_
parts of the coustry.
10. gi!iiﬂi!i:ﬁ Shri Harish Rawat Shri M. Arunachalam
resuiting in bardship 0 the Press and book puwblishing industry 5.5.1989
respectively and the mcaswres taken by the Govermment in that -
regard.
11.  Steps taken by the Govermmest to cacourage stady of Samekrit. Prof. Narain Chand Parashar Shri L.P. Sahi
9.5.1989
“Calling Attcation initially sdwmitted for 7.3.1989 but later postponed. Subsequently as as recom mended by BAC and agreed to by the House on 11.4.1989
Eiii!i;i_aiig iiiii BE..G:_ 1989. Discussion was concluded.
.§§i-ﬂii&!ﬂn;§~ﬁﬁ§§g5 the Minister made statement.

?ﬂi!!n‘a&-ﬂ.’fi -1989. Calling Attention was converted into discussion under rule 193 which was taken n up
on 12.5.1989. E:E%
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6. LEAVE OF ABSENCE

Sl. No. Name of Member Period for which Date when leave
leave granted granted
1. Smt. Premalabai Chavan 30th November to

16th December, 1988

2. Smt. D.K. Bhandari 3rd November and
4th November and
15th November to
16th December, 1988.

3. Shri Srikantha Datta 21st February to
Narasimharaja 15th March, 1989.
Wadiyar
31st March, 1989.
4. Shri S.S. Ramasamy 18th August to
Padayachi 24th August,
29th August to
Sth September,

2nd November to
4th November,

15th November to
16th December, 1988
and 2Ist February to
24th February, 1989.

s. Shri A.B.A. Ghani Khan 23rd August,
Choudhury 29th August to

5th September,
2nd November to
4th November,
15th November to
16th December, 1988
and 21st February to
7th March, 1989.

6. Shri Bhausaheb Thorat 21st February to 10th
March, 1989.

21
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9. PAPERS LAID ON THE TABLE

(s) By Government . .
(b) By Privatc Members




10. PERSONAL EXPLANATION

Subject Name of Member Date  Time taken

H M

Qlarifying certain remarks made Smt. Vyjayanthimala Bali 9-3-1969 0 o
by Smt. Vyjayanthimala Bali in

the House on 8th March, 1989

about ‘Nekru Centenary Run’.

)|



11. PETITIONS

Presented by members , Four
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14. QUESTIONS
() Starred Questions
(a) Number of Questions put down in Question Lists for Oral
Answers.

(b) Number of Questions orally answered.

(i) Short Notice Questions
(») Number of Questions put down in Short Notice Question Lists.
(b) Number of Short Notice Questions orally answered.

(iii) Unstarred Questions

(a) Number of Questions put down in Question Listy for written
Answers.

(b) Number of Questions for which written answers were laid includ-
ing those put down for Oral Answers but not peached for Oral
Answers.

**8970

“*Includes 37 Starred Questions withdrawn/postponed/deleted/ transferred from one Ministry

to another.

**Includes 192 Unstarred Questions withdrawn/deleted/transferred from onc Ministry W
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Home Affairs Adopted

4 57

8.5.89
9.5.89

Shri Buta
Singh

Article
356

frén

to the State of Punjab issued

under article 356 of the

Constitution by the President
a further period of six

Approval of the continuance

in force of the Proclamation

dated 11.5.1987 in relation
months with effect

11.5.1989.

E

4.

44
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18. SITTINGS OF LOK SABHA

Sl Subject Date on Remarks
No. which
decided
1. Cancellation of sittings of Lok 2.3.1989 Business Advisory Committee in their
Sabha on 20th, 21st and 23rd Sixty-Sixth Report inter-alia recom-
March, 1989. mended cancellation of sittings of Lok
Sabha fixed for 20th, 21st and 23rd
March, 1989. On the motion moved by
Shri H.K.L. Bhagat, the report was
adopted by the House.
2. Cancellation of sitting of Lok 11.4.1989 Business Advisory Committee in their
Sabha on the 17th April, Sixty-ninth Report inter-alia recom-
1989. mended cancellation of sitting of Lok
Sabha fixed for 17th April, 1989. On
the motion moved by Shri H.K.L.
Bhagat, the report was adopted by the
House.
3. Fixation of additional sittings 10.5.1989 Motion regarding extension of sittings

of Lok Sabha up to Monday,
the 15th May, 1989.

of Lok Sabha moved by Shri H.K.L.
Bhagat was adopted by the House.




19. SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Announcements/Observations/References

Sl.  Subject By whom Date
No.
1. Announcement regarding adjournment of the House Speaker 28.2.1989
at 4.30 P.M. on 28.2.1989 to re-assemble at S P.M.
for the presentation of the General Budget.
2. Announcement regarding decision of the Speaker to Deputy 28.3.1989
seck the advice of the Attorney-General as to what Speaker
constituted the complete report of the Commission of
Inquiry headed by Justice Thakkar on the assassina-
tion of the late Prime Minister (Smt. Indira Gandhi).
3. Announcement regarding formation of ‘“Janata Dal Speaker 11.4.1989
Legislature Party in Lok Sabha”.
4. Observations regarding certain allegations of a per- Speaker 8.5.1989
sonal character made against the Speaker in a section
of the press.
S. Observations regarding appointment of Shri P. Speaker 15.5.1989

Kolandaivelu as Chairman of Public Accounts Com-
mittee for 1989-90.
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20. STATEMENTS
(l) Statoments made/laid by Ministers under Rule 372

and voting of Demands for Grants of

SI.  Subject Name of Minister Date Time
No. taken
1 2 3 4 5
M
1. Correcting the answer given on 1 De- Shri Shyam Lal 23.2.89 0 01
cember, 1988 to Starred Question No. Yadav
295 regarding animal and bird sacrifice
by Shri Parasram Bhardwaj.
2.  Government Business for the week Smt. Sheila Dikshit 24.2.89 0 11
commencing the 27th February, 1989.
3. Accidents involving: Shri Mahabir 27.2.89 0 04
Prasad
(i) 3 UP Nainpur-Howbagh-Jabalpur
Narrow Gauge Passenger train on
26th February, 1989; and
(ii) 413 UP Mokama-Patna Passenger
and 328 Down Danapur-Howrah
Fast Passenger trains on 26th Feb-
ruary, 1989.
4.  Clarifying certain remarks made by the Shrimati Sheila 27.2.89 0 01
Prime Minister during Question hour on Dikshit
27.2.89.
5. CQlarifying certain remarks made by the Shri Rajiv Gandhi 28.2.89 0 03
Prime Minister during the Question
Hour on 27th February, 1989.
6.  Firc that took place at Semiconductor Shri K. R. Naray- 1.3.89 0 02
Complex Ltd., Chandigarh. anan
7. Government Business for the week Shri H.K.L. Bhagat 3.3.89 0 06
commencing the 7th March, 1989.
8. Change in Government Business to be Shri H.K.L. Bhagat 8.3.89 0 01
transacted in Lok Sabha.
9. Government Business for the week Smt. Sheila Dikshit 10.3.89 0 13
commencing Monday, the 13th March,
1989.
"10  Launching of the Home Loan Account Shri Eduardo 13.3.89 0 03
Scheme by the National Housing Bank. Faleiro
11.  Attaining of criticality of Narora Shri K.R. Naray- 13.3.89 0 o1
Atomic Power Plant. anan .
12.  Delay in prescntation of Punjab Budget Shri H.K.L. Bhagat 15.3.89 0 01
for 1989-90.
13.  Price policy of raw jute and raw cotton Shri Bhajan Lal 16.3.89 0 03
for the 1989-90 season.
14. Decision to lay on the table Report of Shri Rajiv Gandhi 17.3.89 0 02
the Thakkar Commission regarding '
assassination of Smt. Indira Gandhi.
15. Change in the Programme of discussion Shri. P. Namgyal 27.3.89 0 02

° Also laid on the" Table a note containing details of the scheme.
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16.

17.

18.

19.

21.

22

~2.

27.

s

31.

Government Business for the week
commencing the 3rd April, 1989
Withdrawal of money from the Contin-
gency Fund of India for depositing in
the Delhi High Court in compliance of
the order dated 30th January, 1989 in
Execution- case No. 158/88 ‘Abdul
Wahid and Others-Vs-Union of India™.
Change in the Sugar Licensing Policy
for the Seventh Plan period.
Implementation  of  pre-arranged
accommodation scheme at Makkah and
Madinah for Haj 1989.

Government Business for the week
commencing the 10th April, 1989.
Government Business for the week
commencing the 19th April, 1989.
Strike by Port and Dock workers in
major ports.

Liberalisation of orders with a view to
improving the representation of
Scheduled Castes and Scheduled Tribes
communities in Central Government
Posts/Services.

Accident invalving No. 927 Down Ban-
galore-New Delhi Karnataka Express on
18.4.89.

Government Business: for the week
commencing the 24th April, 1989.
Dissolution of Kamataka Legislative
Assembly.

Operation of the National Security
(Amendment) Act, 1987.

Government Business for the week
commencing the 2nd May, 1989.
Jawahar Rozgar Yojana.

Government Business for the remaining
part of the session.

Government’s decision to release an
instalment. of Additional Dearncss
Allownace to the Central Government
Employees w.e.f. 1.1.89

Shri H.K.L. Bhagat

Shri Sontosh
Mohan Dev

Shri Sukh Ram

Prof. K.K. Tewary

Shri H.K.L. Bhagat
Shri H.K.L. Bhagat
Shri Rajesh Pilot

Shri P. Chidam-
baram

Shri
Prasad

Mahabir

Shri H.K.L. Bhagat
Shri Buta Singh
Shri Buta Singh
Shri H.K.L. Bhagat
Shri Rajiv Gandhi
Smt Sheila

Dikshit
Shri B.K. Gadhvi

31.3.89

4.4.89

5.4.89

5.4.89

7.4.89
12.4.89
19.4.89

19.4.89

19.4.89

21.4.89
21.4.89
27.4.89
28.4.89

28.4.89
5.5.89

11.5.89

H.
0

0 .

12

10

03

15

** Also laid on the Table a copy of the Proclamation dated the 21st April, 1989 issued under
article 356 of the Constitution in relation to the State of Karnataka and order dated the 21st
April, 1989 made by the President in pursuance Of sub-clause (i) of clause (c) of the
Proclamation.

Kamataka to the President.
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(M) Statement by Member

Subject Name of the Member Date Time
taken

H M

Certain remarks made by a Member Shri C. Janga Reddy 9.3.1989 0 01

in the House on 7th March, 1989
sbout the resolutions adopted by
Bharatiya Janata Party.

(i) Msatters Under Rule 377

(a) Number of Matters raised ....298
(b) Position regarding receipt of replies from Ministers concerned as on-
22.6.1989.

Total number of Number of replies  Percentage of replies
matters raised sent to Members by sent to the Members
Minister & copies by the Ministers

“endorsed to Lok
Sabha Secretariat
First Session 61 61 100
Second Scssion 351 1S 98.3
Third Session 158 152 9.2
Fourth Session 150 145 96.6
Fifth Session 3% 305 92.4
Sixth Session 149 135 9.6
Seventh Session 178 161 90.4
Eighth Session (Part )
Eighth Scasion (Part IT) poapd
Ninth Session 341 278 §1.0
Tenth Session 147 128 76.9
Eleventh Scssion 178 137 70.4
Twelfth Session 362 255 706
Thirteenth Session 153 108 68.3
: 180 13 42.6
298 124




21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS

Business Time Percentage. to
taken the total time
taken
BILLS H M
(a) Government Bills *35 04 10.9
(b) Private Members' Bills 12 17 38
BUDGETS
(a) Railway Budget @2 2 7.0
(b) General Budget 50 11 15.6
(c) Budget in respect of State 3 4 1.2
under President’s rule
CALLING ATTENTION NOTICES (Rule 197) 5 30 1.7
DISCUSSIONS
(a) Half-an-Hour Discussions (Rule 55) 3 54 1.2
(b) Short Duration Discussions (Rule 193) 4 1 10.7
MATTERS UNDER RULE 377 7 15 23
MOTIONS
(a) Motions under rule 191 and 342 ‘24 2 7.6
(b) Motions under rule 388 0 09 -
PRESIDENT'S ADDRESS 23 52 7.5
QUESTIONS 41 44 13.0
RESOLUTIONS
(a) Government Resolutions @
(b) Statutory Resolutions *15 06 4.7
(c) Private Members’ Resolutions 12 32 39
STATEMENTS (Rule 372) 2 34 0.8
OTHER MATTERS such as Oath or 26 04 8.1
Affirmation, papers laid on the
Table, Obituary References, Questions
of Privilege, Points of Order,
Personal Explanations etc.
320 47 100.0

(1)

@

@@)

@

Joint discussion took place on a Statutory Resolution [Vide Statement No. 16 (ii)
SI. No. 2] and Motion for Consideration of the connected Government Bill [Vide
Statement No. 2 Sl. No. 4]. Time taken on joint discussion has been shown uander
Government Bills.

Joint discussion took place on a Statutory Resolution [Vide Statement No. 16(ii)
Sl. No. 3] and a Motion by Shri Dinesh Goswami, M.P. [Vide Statement No. 7
SI. No. 5). Time taken on joint discussion has been shown under Statutory

Resolutions.

Joint discussion took place on (i) a Government Resolution [Vide Statement No.
16(i) S1. No. 1] (ii) Demands for Grants in respect of Budget (Railways) for 1989-90
and (iii) Supplementary Demands for Grants (Railways) for 1988-89. Time taken on
joint discussion has been shown under Railway Budget.

Joint discussion took place on Demands for Excess Grants (Railways) for 1986-87
[Vide Statement No. 5] and Motion for Consideration of a Government Bill Vide
Statement No. 2 SI. No. 1]. Time taken on joint discussion has been shown under

Government Bills.
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